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FT.IT. 962(37).— Frald LA, ¥ ATATHTH, 1989 (1989 FT 24) UF Yo (HTLA) ATARIH
2008(FT 11 2008) (ST THH THE TATT Ih AT AT Fgl AT g( T 91T 2 % @2 (7 F) G & ARl
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[®T. 9. G197/Asangaon-Kasara 4th Line/Shahapur Tq/7A]
AT FHIL AT, T TLTHAF sAterarr (Fafo)

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbeai, the 18th February, 2026
Under clause 7A of the Railway (Amendment) Act 2008

S.0. 962(E).— In exercise of the powers conferred by clause (7A) of Section 2 of the Railways Act, 1989
(24 of 1989), (hereinafter referred to the Railway (Amendment) Act 2008 (No.11 of 2008), the Central Government
hereby authorize the officer mentioned in column (2) of the table below as “Competent Authority” to perform the
functions as such authority under the said Act with effect from the date of publication of this notification in the Official
Gagzette in respect of the special railway project of “Asangaon — Kasara 4™ line Railway Project (34.97 Kms)” in the

State of Maharashtra relating to Taluka Mentioned in Column (3) of the said table for the public purpose of execution
maintenance, Management and operation of such special Railway Project.

TABLE

S. No. Competent Authority Taluka District

1 Dy. Collector (Land acquisition) Metro Centor-3 Thane Shahapur Thane

[F. No. G197/Asangaon-Kasara 4th Line/Shahapur Tq/7A]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-1 10064
and Published by the Controller of Publications, Delhi-110054.  stvestxumar

SRIVASTAVA




		2026-02-24T22:01:11+0530
	SARVESH KUMAR SRIVASTAVA




